GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
MEALTH & FAMILY WELFARE DEPARTMENT ,
OTH LEVEL , AAWING, DELHI SECRETARIAT, IP ESTATE, NEW DELHI-110 002
PH: 011-2339 2017; FAX: 011-2339 2464, e-mall: pshealth@nle.in

No.2(288)/H&FW/AdMN./2020/ 10 ~S & Dated; /A1) 2 020

ORDER

It has been observed that the number of Corona positive cases In Delhl Is
showing a significant and consistent increase since last week of October.
With the festival season (Diwali 14" November, Chhat 19"720"November), onset of
winter, marriage season, pollution effects on health, continuing return of migrants
and general increases of social, religious and economic activities with the
unlock, the number of cases are expected to increase in the month of
November. The Expert Group has also predicted a third peak In last week of

Novemberffirst week of December, in which the highest dally cases Is expected to
reach 11909 cases.

In view of the above facts and to effectively manage the COVID-19 cases
in Delhi, all concerned are directed to ensure that the following actions are
taken strictly and promptly :-

1. All cases of symptomatic negatives of Rapid Antigen Tests should be Re-
tested with a follow-up RT-PCR tests

2. Contact Tracing should be paid proper attention and it should be ensured that
the contacts traced should be subjected to immediate testing and be kept
under effective isolation till the test outcome.

3. Patients under home isolation should be regularly evaluated and physically
visited by health teams to ensure proper adherence to isolation standards.

4. Analysis of cases emerging from entertainment areas, markets, workplaces and
metro like services should be immediately conducted to identify possible
clusters and immediate containment measures should be initiated.

5. More human resource such as civil defense volunteers and municipal sanitary
inspectors should be identified and deployed for enforcing COVID appropriate
behavior and to prevent Fatigue amongst frontline workers. v 4
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Q. §*<>op§e must de uiged celebrate the festivala_nglde thelr homes, with_thelr
families and avording gathatings, Stiet enforcement c\.t" (;‘.(‘wldée:‘mpr-m:"r‘l};te;
festivities 1o be done by utilizing the palice and municlpal authorities, o
Timely data updation ot data on the ICMR and COVID India portal

IEC campaign at Distiict level should focus on the tigks to 'young' yet vulnerable
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groups and thelr families due to - any complacency in following COVID
appropriate bahavior as well as enforeing COVID appropriate festivities.

The above directions should be implemented stiictly to help contain the Increasing
numbar of COVID cases,
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SPL. SECRETARY (HEALTH & FW)

This issuas with the prior approval of the Compaetent Authority.

Nofz(?.SB)fH&FWIAdmn.12020! Dated:
Copy to: -

1.  Pr. Secretary to Hon'ble Lt. Govarnor of NCT of Delhi, New Delhi
2

Addl. Secretary to Hon'ble C.M., Govt. of Delhi, New Delhi.

Secretary to Hon'ble Dy. C.M, Gowt. of Delhi, New Delhi.

4. Secretary to Hon'ble Minister Health & Family Welfare, GNCT of Delhi.
5. OSDto C.S, Govt. of NCT of Delhi, New Delhl.

6. Chairperson, New Delthi Municipal Councll
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7. Director, General Health Services, GNCTD

_ Comumissioner, MCD (EDMC/NDMCISDMC)

9.  All the District Magistrates in the Gowt. of NCT of Delhi.

10. Mission Director, Delhi State Health Mission (DSHM), Delhi

11. Director, Directorate of Family Welfare, GNCTD

12.  All MS/MDs/Directors of the Hospitals, Govt of NCT of Delhi

13. MS (Nursing Homes) with the direction to bring the contents of the above order to
the notice of all Private Hospitals/Clinics

14.  SI0, NIC for uploading the same on the website of Delhi Government

(s. MAL))
SPL. SECRETARY (HEALTH & FW)
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